FORM G
INVITATION FOR EXPRESSION OF INTEREST
for M/s Ambey Vaishno Steels Private Limited
(Formerly in Manufacture of Basic Iron & Steel at Kolhapur, Maharashtra)
(UNDER REGULATION 36A(1} OF THE INSOLVENCY AND BANKRUPTCY BOARD OF
INDIA (INSOLVENCY RESOLUTION PROCESS FOR CORPORATE

PERSONS)}REGULATIONS, 2016)

RELEVANT

PARTICULARS

. { Name of the corporate debtor along with

M/s Ambey Vaishno Steels Private Limited

PAN/ CIN/ LLP No. U27109GA2000PTCO06107
2. | Address of the registered office 505-A, Dempo Trade Centre Patto Plaza Panaji Ga
103001 India
3. [URL of website www .cirpambeyvaishno.com
4. | Details of place where majority of fixed [Land measuring 8,494 Sq. meter at B-71, Kagal
assets are located MIDC, Kolhapur sub-district Karveer at Kolhapur
5. |Installed capacity of main products/ The factory is at the dismantled stage without any
services Plant and machinery. The structure is in dilapidated
condition. Therefore, the installed capacity at present
is NIL
6. | Quantity and value of main products/ |Nil
services sold in last financial year
7. | Number of employees/ workmen INil
8. | Further details including last available [This information shall be made available by RP, on
financial statements (with schedules) of request through mail:
two years, lists of creditors, relevantci .ambeyvaishno@gmail.com
dates for subsequent evemts of the
process are available at:
9. [ Eligibility for resolution applicants under [Detailed invitation for Expression of Interest
section 25(2)(h) of the Code is available including eligibility will be made available on
at: request through at mail id
‘cirp.ambeyvaishno@gmail.com
he said information is also available in the office
s mentioned in point no. 8,
10.|Last date for receipt of expression of 07-Sep-2023
interest
11.|Date of issue of provisional list of |18-Sep-2023
prospective resolution applicants
12.] Last date for submission of objections to 22-Sep-2023
provisional list
13. | Process email id 1o submit KUM.4%irp.ambe vaishno@gmail.com
AN
S a0t NG
* I/IP,q
Manoj Kumar Mishra\{ 2 A
Resolution Professional Ty RO \':‘55\

Ambey Vaishno Steels Priva

IP Regn. No. IBBI/IPA-001/1P-P01152/2018-2019/11902

AFA valid upto 24.12.2023

Room 1406, Building 4B, New Hind Mill
Ram Bhau Bhogle Marg ,Ghodapdev ,
Mumbai City,Maharashtra ,400033

Mhada Sankul ,

Commuincation Address : 18, 3" Floor, Dholakwala Building, Fort, Mumbai 400 G0

Date-17-Aug-2023
Place-Mumbai
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SITUATION VACANT
Wanted two  Primary
teachers on contract basis
till the end of academic
year. Qualification XII
D.Ed. Attend interview on
29.08.2023, at 9:30am
Swami Vivekanand VM's
KG & Pry. School (aided)
Shirshire Borim Ponda
| Goa.
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ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat — 362266
Branch Office- G Corporation Tech Park, Kasarvadavali, Ghodbunder Road, Thane -400607 (MH)

W ALITYABIRLA

w " "w CAPITAL

DEMAND NOTICE
(under Rule 3 (1) of Security tnterest{Enforcement) Rules, 2002)
SUBSTITUTED SERVICE OF NOTICE U/s.13 (2) of SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.
Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from Aditya Birla Housing Finance Limited (ABHFL)

13(2) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said borrowers thereby call
ing upon and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate on the aforesaid amount and incidental expenses, cost, charges efc.
as stated in the said demand notices. However, the demand notice is also being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules)

ﬁ:;; Name and Address Borrower/ Co-Borrower and Guarantor / NPA Date Duem_and [
Co-Guarantor & Loan A/C No. Notice on Date
Tt RAMCHAN A-KAMBALE, OpenPlot No—123,Gat No—920,-Sai-Srushtr Park; GreenNestPhasetii;, Kanifmath-Road; _0'170'8_2023 07.08.2023 Rs.7,10,660.00/- |
Gaydara, Pune, Maharastra-412308. 2. MAHADEVI SHRISHAIL KAMBALE Open Plot No. 123, Gat No. 920, Sai Srushti Park, Green (Rupees Seven Lac Ten
Nest Phase-lii, Kanifnath Road, Wadaki Gaydara, Pune, Maharastra-412308. 3. RAMCHANDRA KAMBALE At Survey No. 239, Oswal Thousand Six Hundred
Mala Road,,Near Sant Maha Vidyalaya, Pune, Maharastra-412308. 4. MAHADEVI SHRISHAIL KAMBALE At Survey No. 239, Oswal Sixty Only) by way of out-

Mala Road,,Near Sant Maha Vidyalaya, Pune, Maharastra-412308. 5. RAMCHANDRA KAMBALE C/O Mother Son Group, Oswal Mala,
Uruli Devachi, Survey No. 239, Hissa No. 2/3/9, Pune, Maharastra- 412308. 6. RAMCHANDRA KAMBALE At Mu Po-Jeur, Taluka-
Akkalkot, Solapur, Maharashtra-413219. 7. MAHADEVI SHRISHAIL KAMBALE At Idira Nagar, Akkalkot Statione Road, Post-Jeur,
Taluka-Akkalkot, Solapur, Maharashtra-413219.

Loan Account No. LNPUNPHL-11210112190 & LNPUNPHL-11210112191

standing principal, arrears
(including accrued late
charges) and interest {ill
03.08.2023

their loan accounts have been classified as Non-Performing Assets in the books of the Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under sectionj

-BESCRIPHON-OFIMMOVABLE PROPERTY)PROPERHES MORTGAGED -Alt That Piece-And-ParcetOf Open-PlotNo—123; Admeastiring+006-SoFtHE-92-9-So-MirsGat-No-920; Sitauted
i i ; =ti; i ; i ; Village: Wadaki, Taluka: Haveli, District: Pune, Maharastra-412308, And As Bounded By:- East: Plot No. 112 West:
Road North: Plot No. 122 South: Compound

U U y clic y y

es, etc. thereto failing which we shall be at liberty to enforce the security interest including but not limited to taking possession of and selling the secured asset entirely at your risk as to the cost
and consequences.

Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the aforesaid secured assets without prior written consent
of the Company. Any contravention of the said section by you shall invoke the penal provisions as laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard.
Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by ABHFL are tendered to ABHFL at any time before
the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL, and no further step shall be taken by ABHFL or transfer or sale of that secured asset.
Sdf—Authorised-Officer|

(Aditya Birla Housing Finance Limited)

s 47 -02-9509°2
C. 11.V0.4VLY

Place: PUNE

PCS TECHNOLOGY LIMITED

s LT4200MH1281PLCO24279
Corp. off: B ; pe, Mavi Mun
Regd. Of: | 1, Salar Park, Shop no 6, Pune-Aland Hoead, Daltanagar, Dighi- Pune- 411015

Wieh: wew peslach com, Email: iy FEErayYance

NOTICE OF 42nd ANNUAL GENERAL MEETING, REMOTE E-VOTING INFORMATION AND BOOK CLOSURE.
Matice is heraby grven that the 42nd Annual General Meeting (“42nd AGM™) of the Company will be held on Wednesday, 13th September, 2023 at 12.30 p.m through Video
Conference (VC)/ Other Audio-Visual Means (QAVM) to transact the business as setoutinthe Netice of 42nd AGM,

In compliance with the Circulars 1002022 dated 28th Decamber, 2022, issuad by the Ministry of Corporate Affairs (MCA) and SEBVHOMCFDRaD-2PICIRR202 50 dated Sth Januany,
2023 issued by Securifies and Exchengs Board of India {SEB) (hereinafier colectively referred fo as “the Circulars’), companiss are gliowed 0 hold AGM through Video

Conferencing (%C), without the physical presence of members at a common venue. Hence, the AGM of the Company is being held through VO fo fransact the business as set forth in
thee Matice of the 42nd AGM.

Thia Motice for convening the AGM along with the Annual Report fr FY 2022-23 CAnnual Report™) was sent only through electronic mode to those mermbers whose email addreszes
are regiskerad with the Depository Participants ('DPs”) | Company / Registrar and Transfer Agent viz. Bigshare Seevices Put, Lid, ("RTA"), in accordance with the MCA Circulars and
SEE| Regulations, The dispaich of Matce of the AGM through emails has been completed on 14thAugust, 2023,

Members who have nol et ragistered their amail addressas ara requastad 1o register the same at the following link:- hitps:iwww. begshareonfine cominvastorRagistralion aspx

The Motice of the 42nd AGM of the Comgany and the Annual Report for the FY 2022-2023 i avadable on the website of the Company at www.pestech.com and the same [z also
displayed on the websilas of the Stock Exchange viz. BSE Limited at www baeindia com.

Book Closure date

Pursuant o section 97 of the Companies Act, 2013 read with rule 10 of the Compansss [Management & Adminisiration) Rules, 2014 and Regulation 42 of SEBI {LODR) Regulation,
2015, notice ks further given that the Register of members and Share Transfer Books will remain close from Wednesday, 6th Seplember, 2023 fill Tuesday, 12th September, 2023
(both day inclusive) for the purpose of Annual General maeting.

Voting through Electronic means

The Company 5 pleasad {o provide members facity 1o exercise their right to wole by electronic means and the business may be fransacled through e-voling services provided by
Central Depository Senices {India) Limied (COSL).

During the remots e- voding, memtars of the Comgany holding shares either in physical form or Demalerialized form, &5 on the cut-off date i.e. Bth September, 2023 may cast their

vode electronically on the business as seft forth in the notice of AGM through electronic voting system of CDSL. The voles once cast by the member cannot be allowed to change it
subseguently or cast tha vole again. All the members are informead thal

= The caut-off date for dedermining efgibility 1o vote by electonic mesans is Gth September, 2023.

* The remobe e-voling shall commence an Sunday, 10th Seplember, 2023 from 10:00 a.m. {1ST)

= The remote a-woling shall and on Teesday, 12h September, 2023 by 05:00 p.m. (I5T).

* The members who have already cast their wole through remote e-woting may attend the meeting but shall MOT be entitled to casttheirvole again at the AGRM,

v Since this AGM is fo be conducted, through WG the facility for voting through ballol paper is nol available at AGM.

= The members whose name is recorded in the register of members maintained by the deposiories a8 on cul-off date shall onky be entited to avail the facility of remote e-voling.

The members (inchuding members who are hosding shares in Dematenalized form a5 well as in physical form) who are already reqgistered with LDEL for e-voling may use their existing

L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park
Plot No. 52, Block DN, Sector V, Salt Lake City
Kolkata 700 091, District 24-Parganas North.

CIN No.: U65910WB1993FLC060810

Branch office: Pune

@ L&T Finance

POSSESSION NOTICE
[Rule-8(1)]

Whereas the undersigned being the authorized officer of L&T Finance Limited (Erstwhile, L&T Housing Finance Ltd has been Merged with L&T Finance Ltd under
the Scheme of Amalgamation by way of merger by absorption approved by the NCLT Mumbai as well as NCLT Kolkata, L&T Housing Finance Limited has merged
with L&T Finance Limited (‘LTF’) w.e.f. 12th April, 2021) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 issued a demand
notices calling upon the Borrower/ Co-borrowers and Guarantors to repay the amount mentioned in the demand notice appended below within 60 days from
the date of receipt of the said notice together with further interest and other charges from the date of demand notice till payment/realization. The Borrower/
Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-Borrowers/ Guarantors and publicin general that the
undersigned has taken possession of the property described herein under in exercise of powers conferred on him/her under Section 13 of the said Act read with
rule 8 of the said Rules on this notice.

Loan Borrower/s/ Demand Notice Date and Type ofl

Account Co-borrower/s & Description of the Mortgaged Properties anding .

Number Guarantors Name Date \;\l:;s;unt ®) Possession Taken
HO0984080121 | T. Dinesh Ramniklal All'The Piece And Parcel Of The Property Address: - Row House/bungalowj T5-07-2022 Rs. 1T-08-2023
053130 & Patel Bhut No. R1/15a, Admeasuring 232 Sg.mtrs., Approximately 2,500 Sq.feet In 2,29,95,240.51/- Physical
H00984080121 | 2. Jalpa Dinsh Patel “Shri Swami Samarth Co-operative Housing Society Limited” As on 08-07-2022 Possession

053130L & Bhut Constructed On The Land Bearing Survey No 148 Hissa No 1a/1/2 Sus
H00984080121 Road Pashan Situated At Pashan, Taluka Haveli, Dist. Pune Maharashtra
053130G 411045
 LiWest—-Ri#458
Boundaries | North—t-Society-internal-road
South—RH6A

The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from
the date of demand notice till payment/realization.

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

Date: 17.08.2023
Place: Pune

AU \NC

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE SECURED ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8 (6) & 9(1) OF THE SECURITY INTEREST
(ENFORCEMENT) RULES, 2002 (“RULES”)

a ousing Finance Limited (hereinafter referred as riginal Lender) has assigned the financial assets to Edelweiss Asset Reconstruction Company Limited on its own /acting in its capac-
ity as trustee of EARC-TRUST-SC-396 (hereinafter referred as “EARC”) pursuant to the Assignment Agreement dated 31-12-2020 under Sec.5 of SARFAESI Act, 2002. EARC has stepped into the
shoes of the Original Lender and all the rights, title and interests of Original Lender with respect to the financial assets along with underlying security interests, guarantees, pledges have vested in EARC in
respect of the financial assistance availed by the Borrower(s) and EARC exercises all its rights as the secured creditor.

Notice of 30 days is hereby given to the public in general and in particular to the Borrower(s) and Guarantor (s) that the below described immovable secured assets mortgaged in favor of the Secured Creditor,
the physical possession of which has been taken by the Authorised Officer (AO) will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery of the amounts mentioned
herein below due to EARC together with further interest and other expenses/costs thereon deducted for any money received by EARC from Borrower(s) and Guarantor(s). The Reserve Price and the Earnest
Money Deposit are mentioned below for the property.

DETAILS OF SECURED ASSET PUT FOR E-AUCTION:

SI toanAccount

Name of Bank & Branch | Tota Outstarrding

Trust h Reserve Price Date and Timg  Type of
No. | No/Name of the Nargg %fol?&rvrvc;vrver/ Name | and Account Number and| Dues in INR as on INR Deposit (EMD)|  of Auction PosysF:ession
Selling Institution IFSC Code 14-08-2023 in INR
1 EUNHL 18001679 | 1. SAN |05|(-|B\;LI::JVIJQI)(SHA PATIL EARC. |ﬁ|q| Baan(’ L_toi., z ¥ 40,00,000/- ¥ 4,00,000/- 20-09-2023)  Physical
L&T Housing TRUST ariman Foint; (Rupees Forty Lakhs| (Rupees Four B ;
Finance Limited 2. KUSUM SANTOSH PATIL | g age 000405120290; 82,09,502.30 Only) Lakh Only) & 12.00 PM| Possession
(Co-Borrower) 1CIC0000004
PROPERTY DESCRIPTION: All That Consisting Of Flat No 604 Admeasuring 64.01Sq. Mirs T.E. 689 Sq. Ft (Carpet Area) Along With Additional Terrace Admeasuring 2.88 Sq. Mir .E. 31 Sq. Ft

On Sixth Floor In The Wing No. 'r' In The Building "Ackrliti Countrywoods", Constructed On Land Bearing S. No. 45/1/1, S. No. 45/1/4, 5, No. 45/1/4/1, S. No. 45/1/4/6, S. No. 45/1/4/8a, S. No.
45/2/1, S. No. 45/2/2, S. No. 45/3/1, S. No. 45/3/2, S. No. 45/3/3, S. No. 45/3/5, S. No. 45/3/6, S. No. 45/3/16, S. No. 45/3/17, S. N0.45/3/18, S. No. 45/4/1, S. No. 45/4/2, S. No. 45/5/1, S. No.
45/5/2, S. No. 45/5/4, S. No. 45/5/5, S. N0.45/5/5/2, S. No. 45/5/5/3, S. N0.45/5/5/4, S. No. 45/5/5/6, S. No. 45/5/5/8, S. No. 45/5/5/1/8, S. No. 45/5/5/1/9, S. No. 45/5/5/1/10, S. No. 45/5/5/1/11, S.
No. 45/5/5/1/13, S. No. 45/5/5/1/14, S. No; 45/5/6, S. No. 45/5/7, S. No. 485/5/9, S. No. 45/5/13, S. No. 45/5/15, S. No. 45/5/16, S. No. 45/6/1, S. No. 45/6/2, S. No. 45/6/2, S. No. 45/6/3, S. No.
45/6/4, S. No. 45/6/4/4, S. No. 45/6/6, S. No. 45/7/2, S. No. 45/7/3, S. No. 45/7/5/2, S. No. 45/7/5/1/5, S. No. 45/7/6, S. No. 45/7/7, S. No. 45/7/8, S. No. 45/7/8/2, S. No. 45/7/9, S. No. 45/7/9/2, S.
No. 45/3/4, S. No. 45/3/7, S. No. 45/3/8, S. No. 45/3/10, S. No. 45/3/12, S. No. 45/3/13, S. No. 45/3/19, S. No. 45/3/20, S. No.45/5/3, S. No. 45/5/8, S. No. 45/5/10, S. No. 45/5/14, S. No. 45/6/15,
S. No. 45/7/1, S. No. 45/7/8/3, S. No. 45/7/8/3/1, S. No. 45/7/8/3/3, S. No. 45/7/8/3/4, S. No. 45/1/4/2, S. No. 45/1/4/3, S. No. 45/7/8/1/1, S. No. 45/3/21, S. No. 45/5/11, S. No. 45/7/9/17, S. No.
45/7/13, S. No. 45/1/4/7, S. No. 45/1/4/6, S. No. 45/1/4/7, S. No. 45/2/3, S. No. 45/2/3/1, S. No. 45/2/3/2, S. No. 45/2/3/3, S. No. 45/2/3/4, S. No. 45/2/3/5, S. No. 45/2/3/6, S. No. 45/2/3/8, S. No.
45/3/22, S. No. 45/3/22/1, S. No. 45/5/12/1, S. No. 45/5/12/1, S. No. 45/5/12/2, S. No. 45/5/12/3, S. No. 45/5/12/4, S. No. 45/5/12/5, S. No. 45/6/4/1, S. No. 45/6/4/2, S. No. 45/6/4/3, S. No. 45/7/5/1,
S. No. 45/7/5/1a, S. No.45/7/5/1/2, S. No. 45/7/5/1/3, S. No.45/7/5/1/4, S. No. 45/7/5/4, S. No. 45/7/5/6a, S. No. 45/7/5/5, S. No. 45/7/5/7,M S. No. 45/7/5/7, S. No. 45/7/S/7a, S. No. 45/7/5/8, S.
No. 45/7/5/9, S. No. 45/7/5/9a, S. No. 45/7/5/10, S. No. 45/7/5/11, S. No. 45/7/5/12, S. No. 45/7/8/1, S. No. 45/7/8/1/2, S. No. 45/7/8/1/2/2, S. No. 45/7/8/1/2/3, S. No. 45/7/8/3/5, 5. No. 45/7/8/3/6,
S. No. 45/7/8/3/7, 5. No. 45/7/8/3/" S. No. 45/1/2, S. No. 45/1/3, Situated At Village Kondhwa Budru Taluka Haveli, Dist Pune. Bounded By: East: Flat No.60, West: Passage, South: Passage,

user |0 and password for casting a vote and the members (ncluding members who are holding shares in Dematerialized form a5 well a3 in physical form) who are not regesterad with
the COEL for e-voling may refer the proceduwre mantioned in the AGM Notice of the Company.

Procedure to Raise Questions | Seek Clarifications with Respect to Annual Report:

As the AGM is being conducted through VG, members desiring any information relating to the annual accounts of the Company are requested 1o send an email to the Company at
imvestorsgrievances@posiech.com, ai least ten (10) days befors the mesting, menbioning their name, complete 16 digit demat account no. / folio no., email address and mobile
number. Only those requests az received from the members on the investorsgievancesi@pestech.com on shall be considered and responded to prior / untd the date of the AGM by
way of amall/ phone call.

Members who would like fo express their views or ask guestions during the AGM may register themselves as a speaker by sending their request from their registerad email address
mentionng their narme, DP 1D and Client IDolio number, PAN, mobile numbar atl investorsgrievancesipestach.com. from 3rd Septambes, 2023 to Sth September, 2023 . Those
Mermibers who have registerad themsetves as a speaker will only be allowed o express their views/ask questions during the AGM. The Company reserves the right fo resirict the
number of speakers depending on the avadability of time for the AGM

Members who hold shares of the Company as on 6th September, 2023 being the cut of date for this purpose and have registered themselvas as a speaker will be allowsd 1o exprass
their views [ ask questions during the AGKM and they may have to allow camena access during the AGM,

Marmbars having any quenas of Issuas regarding atlanding AGM & a-Voling one may write an amail to helpdesk avating@edeindia_corm or contact COSL at their toll free no. 1800 22

North: Open Space.

i i ucti
TTArDemand Drafts (DD) shall"be drawn i favor of Trust name as mentioned above and payable at Mumbar.
2 | Last Date of Submission of EMD
Place for Submission of Bids
Place of Auction (Web Site for Auction)

Contact Persons with Phone Nos.
Date & Time of Inspection of the Property

Received 1 day prior to the date of auction
st Floor, Edelwelss House, off Co T Road, Kalina, Mumbal-40U0Y6
E-Auction (https://auction.edelweissarc.in)

Toll free no - 18002666540 Website - https://auction.edelweissarc.in/
As per prior appointment

o AW

(=2

For detailed terms and conditions of the sale, please refer to the link provided in EARC’s website I.e. https://auction.edelweissarc.in

Sd/- Authorized Officer
For Edelweiss Asset Reconstruction Company Limited
(Trustee of EARC TRUST SC 396)

Place: Pune
Date: 16.08.2023

5533
By Order of the Board T .
For PCS Technology Limited QE F ':;il E?"‘ﬂI .ﬁ,e. |I| |Er;| |S|
Place: Mumbai Bhaskar Patel 558 pronsiruct
Date: 16/08/2023 Chief Executive Officer

DATIWARE MARITIME INFRA LIMITED da E_:ﬂﬂmfgﬂlﬂllil;ﬂﬂ !EE.}EJE pERI ™ [Elirm'fgfli COMPANY LIMITED : FASTTRACIK | House 36 Dr. R K Shiradkar Marg, Behind Bata
{ Formalv Known As Ruia Aquaculture Farms Limited) Ch ]a f 1 FY00r; LAre FOUSE, £ M. 3. L. b9 «WEMNaH: aml fig il - ;
: : : P . ; _U HOUSING FINANCE LIMITED showroom, Opp. HDFC House Parel, Mumbai-400 012
st Floor, Adams Court, Baner Road, Baner, Pune - 411 (45 N oo g e Branch Ofice = Down Town Center 8° Fi, CT5 No B=T3007 I’I-ﬂl[k;.. OTC Condominiam. Mt Dinaniath Hﬂﬂ;]ﬂ]kﬂ[ Hesaitil, ¥ pp
T T o - “HFEF & ' s :
© CIN:LOSODOPNIS92PLCITIS90 trandaware, Pane-411 064 M, PUBLIC NOTICE FOR E-AUCTION SALE OF SECURED ASSETS
Email Id - infoi@dativare.com / website: www.datiware.com E-AUCTION SALE NOTICE FOR SALE OF IMMOVAEBLE PROPERTIES E-auction Sale Notice for the Sale of immovable assets under Securitizations and Reconstruction of Financial Assets and
PART I - Statement of Standalone Audited Results for E-auction Sale Notice for the Sale of immovable assets under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, r/w rule 9 (1) of Security Interest (Enforcement) Rules, 2002. (Rule 8 &19)
the vear ended on 30/06/2023 N z:::_ﬂ}'"-’ﬂltﬂfhtI“ﬁ'rFPLT:‘I:!F;ﬂ;;:;Iiﬂ?h ﬂ‘:‘ 'leflﬂlil}n?: 5'-’5“7'"*1';:"*“51 ﬁﬂlf;fcff';fr:}l:“r; ?ﬂl_hfﬁ'“"*ﬂ :J_ﬂ]' ) The undersigned in exercise of powers conferred under the Securitisation and Reconstruction of Financial Assats and
5. 10 KEIE 15 TIETEREY LT D BN C i ST 0 OF AOPTONAET | L O=H0r s | HALA LI N = ETIIHED TITHTIEAL I HURETIRS _I.If I'IT f rl HT r T'a' An - I F 1 ] 1' m Ft F : h I i'JI | II "-I
OQUARTER YEAR TO DATE o gaged to the Secured Crevitor, the SYMBOLIC F PHYSICAL of which bas baan taken by the Authorised Officer of M{s. Cholamandalam investment & Finance E HDT??I-EHE ti%c}:;g lnﬂﬂl.?au Et' Eﬂ.gzﬁ I?DE-EGUIEE :',TEI Eﬂsf- I'IE.II;II.?FE? E?if]n_;lﬂl,:ﬁr 200z ;‘T‘rg 9 notice fo putdic
ENDED 0N ENDED (1% Compamy Ltd, the same shall be refemsd herein 252 a5 W5 Chelamandalam Investment & Finance Company Ltd, The Secored Assets will be sold on "As is genéra 6 Di0 8 ':I_ eap DF!' STl D8 S0 x '!" day. 01 T EJ:E EUE_'D E‘Eﬂll'ﬁi"{ Les.
8r PARTICULARS Caanarea (318323 | 300822 simazs 1 |where st “Asis what is” and *Whatever there is* basiz theough E-Auction. The property shall be sold stricthy on "AS 1S WHERE 157 "AS 15 WHAT 15" and "NO RECOURSE" basis apart from other terms
|LivPOED)| (WROITEDY | UMALINTED) JALITED) It i Feeretry infommed b Gereral public i we s gaing bo canduct pubilic E-Auction Brough websiie Mtpes www.asctionlocus. infchels-lap mentronad below.
I {Total incorné from operaions 233 .19 31.40 9746 Dateofllemandl Reserve Price 3R Hamﬂ ol Eﬂ"ﬂ'ﬂh’ -] uulﬂlaﬂdiﬂ! Hmm PriFE
1 1ist e . from oedmary adivitios | ) ¥ S T B i - i i e | I I L ool b e bala et bk
2 ::}I;.\ﬁl-lf:ﬂ (Lot} fremt ovdesacy Bt 406 -2561) -3854 103.04 _— . 3 | n3) E-Auction Date and Time W0 |Guaraniors & Agrewmeni No Description al Praperty e ol Pacaesti EMD Amou
3 [t P L) for o perod befors x| 2496 2501|3856 [ 5 ) LS R mestone] 1 [ 1. MALLIKARJUN ANNARAD | 211 the plece and garcel of baring Bullding, FlatNa.|  Re.19,45,283.00
4 hl.'IL|'|'\..'-|-I: |l.||s::|.‘.r-.'-‘r-|| :.:'v-rld'.nm activmies | <24 2anl]  -3d58 115,03 oy Name of Borrower, 0/s. Amount Deposit (In<) TORMEKAR {Borrower) 404, 4th Floor, Mangaldesp Complex, 5-““: as on 09.11,2022 with
after tx i i Co-horrower, Mortgagors ' ] Bid Increment _ 2 REMUKA MALLIKARJUN SEABMAZANAAME, CTS Mo, 53 to 70, Manjarl | future interest theraan tll fs.16,58,475.00
5 |Met Profin/ | Loss) forhe period alier tax B T R TERTE Type of Possession Amount (In%) Inspection Date TORMEKAR (Co-harrower) Bk, Pune - 412307 Bounded by East- Adj. FHat No. | the date of entire payment | Rs.7,65,847.50
_|iatter Extraardinary items)  EEE iy . ' | 403, West - Open Space, North - Entrance Passage, | - —
® | Face Valus Ro 10 cach, Fally Paid) g i s o > PROPERTY NO. 1 : Flathu 40T 0 & Fr.Amn. 00500 ithe | FOR PROPERTY NO. 11 Lift & Staircase, South - Open Space 23-06-2023
e e ko .:' T I T =] TN = qum Hm"p !EH'MHI]H“"“.EHEHU‘:IMU' urﬂzmngmllﬂy l,h T T R T e RO S S s
Feserves (eicludbmy Revaluaton Beserve b | -831L58 STA2] -0 A9 Al 742 .
¥ [Enwings Por Shiare (befote txiraviniry ] B ] 06 | IOAIOZE {7015 M 21 2T of Pt M 1B 5 Mo BB 3, 05.08,2023 3t 1140 m. o 0140 2 |1. SANDEEPAN GANGARAM | All the piece and parcel of bearing Building,|  Rg, 27,83,228.19
_|itemsdof Rs. |- ench) Basic & Diduted . _1 ] 5 Mo Ble2+3+4 of Bt Mo W, 5 Mo GAM+B2eRed 5 No| SROOOR0K | pm, wifh urfimited ecknsan of PAWALE {Barrawer) Survey No. 15611872, Flat No. 101, First Floor, Raiasa | 3¢ o0 30,06.2021 with Rs.B.59.950.00
[ F-prminggh x-St (e ety e | S e B2 3o of ot i 20, 5 Mo W+ 24 344, 5. Mo, B2l 34, Vingies each] 2. KARUNA SANDEEPAN | Niwas, Near Vasantdada Sugar Institude, Maniati| g o intarest therean fill | —o—r "
iters) {of Bs, 10 eachi Basic & Dikuied : S 0 % g S BE, Tal = Pune - 412307 . Bounded by East - By 10 : Rs &5 09500
CES fo. 20067 J006/%, JO06/S, J00GND, JONGA3, JONGNY, JDIGNE, PAWALE (Co-horrower) : S H e the date of enfire payment e Lo
Notes, 1, The above results are reviewed by the audit commities and approved by the Beard Chinchwad, T, Havei Bist, Puna, ML RS0000;-| 04092023 {Upto 0530 . m) feet Road; South - Propert of Prashant Gaikwad;
of Directors af its meeting held on | 3082025 2, Figures has bocn regrouped’ rearranged’ Loan Afc. Mois).: - Wast =Flat; North - Propert of somnath Naka 22-11-2022
reciassifed’ reworked wherever necessary. Y, The company ergonised business inta iwe MIHEEFRODIOAITIEEE & T - L RS K AR NRAL 3 1 1. JILANI TRHAJJUD All the pi d | of bearing Buildi Rs.20,58,656.00
seEprmenis- Acquaculivure & thph‘n:l:ling Sepmentwise resufts are aftached. 4, The financial KHEPHEDDD2I L46R5T = R e s g [MECE a!'l paErcel ¢ 4ring _ uigang. 5.0 30, i
results for the abave petiods have been prepured in accordance with the Companies (Indian Borrower & s SR KESEIE A L] MO PROERYY M- ANSARI (Borrower) Survey No. 54, Hissa No. 1, Flat No. 503, 5th Floor, | as on 10.07.2021 witn | Rs.14,04,000.00
Accounting Standords) Bubes, 2005 (Ind A%) as prescrbed under sectson 133 of the Co-Barrowess - < ET[EI:II":.HPI'EI.E‘I . % ;H;I;L:‘Ij; TE.E e Ef::nlgﬂl P;’.' " S ﬁgﬁ;ﬁ]}d a-;l |-|:|E|'|:ﬂi 2. SHAHZADIBI ZILAME Fatima Heights, Near Bank of Badoda, Kondhwa KH, | future interest thereon il Rs.1.40.400.00
Co 2 Act 201 3 read with the relevent rules and circulars issued ' , FIEIN Hon ek L oM R kL TR e Lo P -41104 tirg g R
empanaes Act 2003 read wath the releventrules an L;;ﬂl.l :::Il';x: — | L ﬂﬂlﬁlﬂ]:‘l‘ﬂ:ﬂll‘lﬂm liifhllﬁl $ Mo G2sebed of P Mo M 1 o GRA+EA:3+L & Ko SEA0000/- | ., il urfimited sckshon of 5 HSAHE{EG-thfﬂwEr] Fune-411043 the date of entire paymeant
E: 1 AR i Chinchw ' Brrbe2e i of Mot Mo 20, & Mo, A +BA3+3+4, 5 Mo, Brle2eded Winetts eachl 05-01-2023
0 Crove Twenty 18 )
Place : Pune Mrs. Jayshree A, Paul, L Semal Dhananjay £1% N, 20067 006, P0067S, 00610, J0061S, 2006, 20050% & : : =
Date : 14.8.2023 Managing Director Chinchwade L | mi T v B P WL 55800/ | 04092023 Upto 05,30 p. ) 4 |1. NAUSHADAHMAD 2N S gaeus N cel OF DRANG RO | o o g ninsen
| Bath are Ris, = Fut b 3| TETYTRER _ 1 L MATUAHMAD MANSURI Survey Mo, 46, Hisza m_:. 16C, Flat Mo. 301, 3rd e SEIFI:}E-IEI:IH with
Kemal River Side. € Wing Murya, Thoiesasd {EYMBOLIC PISSESSION) L00,000/- | 72082023 {1090 & m. 10 BL00 5. ) (Borrawer) Floor, Maheem Falag, Mitha Nagar, Kondhwa KH, e n all. ith '| “ Rs.11,28,000.00
. L uture interest theraon ——
p— Genpt] o, Cinehued, e, | PRSP > pROPERTY NO. 3 : Fit o 804 m # P hdmn. 8 0.7, |  FOR PROPERTY NO. 3 : 2. NASIMA NATUAHMAD Engh M‘Jfﬁ Dg:gd:fd,ﬂ Egﬁ;vﬁ’fafa”ﬁgf?ﬂ; the date of entire payment | R5-112,800.00
Maarashies-AN Rmaty i B e e e b ! - ' 1 " i - :
INVITATION FOR EXPRESSION OF INTEREST FOR Sl Dnly] 2500 'E:;ﬁﬂ;"f;? ;’_"T': ﬁ E,"’f:?:"_l"mﬁlh's‘“:i 05.00,2023 #1100 & m. 18 900 WANSURI (Co-borrower) | gomaining area of Survey No.46/16 C, North - By 25.11-2022
M/s Ambey Vaishno Steels Private Limited HIVE HWeL+5+4, 3. W0 Bi2M200d 07 Pt A0 T, 5. " - $of b 3l
Formerly In Manufacture of Basic fron & Steel at Kolhapur, Maharashira) DAOBES | ot o80T 2o o W22 3o PO TE.6 Mo BB Do | RO | "'IM“”':::::M;!::M"H Property of Mr. Bagwan
[UNDER REGULATION 3GA[1) OF THE INSOLVENCY AND BANKRUPTCY BOARD OF INDIA o - o FLTN B . {E.010-
(INSOLVENCY RESOLUTION PROCESS FOR CORPORATE PERSONSIREGULATIONS, 2016) :'{:] ‘Eﬁ;'lt i,'r; HI fﬂ[:;l'.l, ;[lu];:' EHE :ﬂ:ﬂhi'll.;;?ﬁd?;];:r LAST DATE OF SUBMISSION Or BRI 10 R 2003 UETO B IM
g e e T ssno0r- | 04092023 (Upto 0530 p.m) DATE OF E-AUCTION: 16-09-2023 BETWEEMN 11 AM to & PM (With unlimited extension 5 minuies each)

RELEVANT PARTICULARS

1. | Marme of the corporate debtor atong %Eﬂw&%ﬁmﬂm
|UTIOSGRANOORTEO0GT0T

_|With PANS CiNSLLP ND,
<. | Addrass of the regsterad office | BO5-& Dempa Trade Centre Patio Paza Paraiji
{53 403004 Incka
__'.'."r.".i.':ni_rpej|1_|I§_||,'.'l|-'-.'.';|i:5hn:|.|:n|r| )
Land meesuwing & 494 Sg. meter at B-71, Kagal
| MIDE, Balbapur sub-district Barsszr 3t Baolhapur
The factory & 8% the dismantled stage withiout
any Plant and machmery, The structume is in
fitapidated condition. Theredore, the installed

20088, 3t Chinchwead, TalHraeli, D51, Puse, MH,
{SYMBOLI POSSESSION] 100,030/~ | 706 2073 {10.00 & m. to @00 p. m)

05.08.2023 i N:00 2. m, M0
ROO.000805- | - p.m, (s urtiied exhnEen of 5
Wiaples each|

PROPERTY MAY BE INSPECTED BY INTERESTED BUYERS OM 26-08-2023 BETWEEN 10 AM - 5 PM

TERMS AND CONDITIONS OF E-AUCTION SALE
1. The property shall not be sold belaw the reserve price and saba is sulbbect to the confirmation by Fasttrack Housing Finance Limited ag
secured creditor. The property shall be sobd stricthy on “AS IS WHERE 157 and "5 15 WHAT |5 BASIS. 2. E-auction will ke conducted
“gnline” throwgh Ms. e-FProcurement Tachnologies Limited (AuctionTiger). 3.Bafore participating in E- auction, the intending bidders
shoubd hold & valld e=mail id and register thelr namas at portal Domaln name: hitps:'sadaesl. avcliontiger.ned and get thair Lisar D
and pazsword fram M's. e-Procurement Technologies Limited (Awction Tiger). 4. Tha intending bidder has to upload hisfheritheir KYG
documents or submitted offline line along with bid form at our offica. 5. Prospective bidders may avaid anling training on E-8uction

LAN(s) : IOHEPHEDDOOZ? 3857 il #a piace and parczl an lend beering Plot s, 512 aut af Survey bo. &
& HEDIPHEDD20DDONET Thiz20n ared A5 skusted at Kothrud, Talaka Hewell, Districd Punz. which i witkin
Borrower & Co-Berrowers - the Ineal limiss of Pane Manicipal Comaration wishin the urissiction af]
I SxhinPasdurangSaluske | 7 |ih offce of the Sub-Segisir, ke Havel, District Panin which e Flt
2. Chitra SachinSalunke | 15360979 |Wo 71 adnessurieg 763 50, FIx | e 7031 5 Mees. (Budt-Up areal, on e
Both are Rie. - Pl o 52 Valley | (e One  |upger Brousd fhaor, slong wilh epen space admeasuring Bl 5. Fis, In
Tiew Cov-Op. Boesing 5okl Fat| crone sty | the buiting N B in *Valley View co-sperative Housing Society L, | 00080 | DAMR2023 {lipto 0530 p. m)

3. URLofwebste
A4 | Dalailg al the place whans e
| megority of fved assats are kocatad
B I The nstalled csapacEy of main
produchs’ sendces

N e e e e *{ 218, st Sty et | acoeth |esnsucted on i esemg it e, 52t of Sy . 2 nd 5 i from Mys. e-Procurement Technologles Limited (Auction Tiger) [Help line Nos Landiine : 79-68136880/ 61/ 837/ 842 Fhone No:

services sold in |ast firancial year Pane-fD) 28 M. Sinty Four | Mahatma Ca-ap. Hsg. Sac., situsted 2 Kafhred, Tol, Rawefi, Dist, Fure, M, 8265562816/9265562821/9265562819; Contact Persons: Mr. Ram Sharma Email id: ramprasad@auctiontige.net /
7. Nurriber of employees/ workmen | Nil__ o - 3. hpple B Pre-Primary School|  1hoysand = support@auctiontiger.net. 6. Monay Deposit (EMD) shall be deposited through RTGS/NEFT fund transfer 1o Current Account No:
8. | Further details including last available | This Infornation shall be mads evallable by RP. EDaycare Kine Hundrad 03305007821, Mame of the Bank: ICIG| Bank Ltd, Branch: Black Berry- Mumbai, Name of the Beneliciary: FASTTRACK HOUSING

financial statements (with schedukes) | on request through mad
of Devcr yesars, lis1s of credilons, cirpambeyvalshnodgmal cam
relevant dates for SUDsamuent evants
0 Thes processs ang ansailabile a8,

9. Esghility for resolution applicants
undir section 2502 5h) of the Code
= evailable at:

Rlo. - Shpmbham Eunigam, | coyenty ine
Genesh Knuge Sociecy, Lane 0. TL | ooy s on
hothmd, Havedl, Fuse-4n 038 ML | 307

FINANCE LTD, IFSC Code. IGICDD00383. Flease nota that the Chague/Demand Draft shall not be accepted fowards EBMD. 7. The Bids
balow resenva prica and/or without EMD amount shall not be accepied. Bidders may improwe their furthar bid amount in mutiple of Rs,
20,000/~ (Rupees Twanly Thousand Only). B. The successiul bidder shall pay 25% of the d amount'sale price (incleding aarnas!
maney already paid) immediataly after declaration of successiul bidder. The successful bidder will deposit balance ¥5% of the bid
amountisale prica within 15 days from declaration of successhul bidder, subject to TDS a5 may be applicable. 9. IF succassful bidoer
fails boodaposit sake price as stated above, all depoesits including EMD shall deermed to be forfaited without any Terther notice, Howesar
extension of further reasonzbde period for making payment of balance 75% may be allowed and shall be at the sole discretion of
duthonzed officer, 10, The EMD amaewnt of wnsuccessiul biddars will ba returned withgut inferest, after the closure of the E-aucton, 11,

(PHYSICAL POSSESSHIN) LO0D30;- [F2.08.2073(10.00 & m. 108100 e m.)

' Detailed imvitation for Expression of Interest L0202 | MIthat comststing of #fa o, 0 admeasuring area 1708 5, mirs (bt ap
including efgitility will be made svaitable an Loan A/c. Nofs).: arcal, on the St Soar, dong with car parking No, 3 admeasurieg ares | LGESL000- |  pm, vt ] eimsan o 5

= E -

s leeots S mensoriiy |G ot ot s ameasing rea 705 v, o e i s 4
The sald information Is alse avallabie in tha & Co-Bo ... |Ths. 0ne Crone Idrrm#ur.m aritd .IIH. g miles, in ihe Bieling M. B2 in the Ssciely

| office: @5 mentioned in pont ro, & Borrower TS § kattrwn 3% "Vishom Yihar® consliucled an lind bearng Phot Ha. B-5 out of

05.00,2023 at 1:00 &, m, 1o 050

okl : mag e , Saventy ime | ; : 2 Caty : :
100, Ll it far recaipt of expresson O07-5ep-2023 1. Gopal Mehanal Agarwal Lakh Thirty /v0stsrvey B, 7157248 adratirig anea SG4AIS 0. mhn., siuched ] The particutars given by the Authorized officer are stated to the best of his £ her knowledge, balief and records. Authorized officer shall
of imtenast 12 Savitri Mohanial Agarawal at Bivwewatl, Takuka Haveli, Bistrict Puse, which is within the locatlimits i | 1850007 [ D&IB.20E1 (Up o 0330 9. m.) : ok : : :
i e TS BT 3. Smita Gegal Agarwal |Five Thausandl ™ o i P ; not be responsible for any error, mis-statement or omission etc. 12, The undersignad Authorized Officer has the absodute right and
| prospective rasoiution applicants M are Rio, - Vishns Vier 42| Seven EEF::“l"""]"l':“p""";"uif"d_"irj:" o jwniinel e o ou v e discretion to accept or reject any bid or adjourn/ postpane/cancel the sale or modity any tarms and conditions of the sale without any
12 Livst dintes for subsmission of | 22.8ep-2023 A by I O T il bl hicion it prior notice or assigning any reasons. 13. The bidders should make discreet enquiries as regards charges/encumbrances on the
{ohjections to prowisional list | B Savanty Misg property and should satisfy themsehes about the title, extent, quality of the property before submitting their bid. Mo claim of
i : Rengie Wagdr, Bilniewad| Haval,

13. Process ermail id to submit EQH L cifp ambeyvaishro@emai oo Matrashira 40 00 Dnly] 2z 0 {STMBOLIC PSSESSION) 100,000/ {£2.08.2023 {1100 & m. 1o 8100 p. m) vihatsaever nature regarding charges, encumbrances over the proparty and any other matter etc., shall be enfertained affer submission
g‘lwln l:ﬂﬂ;r lﬁ':lri'-m | 04062823 of the onling bid. 14. Any arrears, dues, taxes, charpes whether statutary or otherwise including stamp duty/regisiration fees on sale of
AE‘FI:?E‘I',.II';.-;TEHE:} e Prhets Lindbat] L Al Interested  participamis |  bidders  are  requessed  to vait  the  websie  Bitps:/auctionfocusimicholadlap & property shall be borne by the purchaser only. 15. It shall be the responsibility of the Purchaser 1o pay TDS at applicable rafe as on that

date. The Purchaser shall produce the proof of the TDS deposited within 15 days from the date of E-auction and submit TDS challan
copy. [Subject to sale price of the property above Rs. 50 Lakh). 16. For further details, contact Mr. Smarak Mishra, Aszistant Vice
President, Mobile No. 3830530208, Fasttrack Housing Finance Lid above mentioned addrass,

THIS NOTICE WILL ALSD SERVE AS STATUTDRY 30 DAYS NOTICE TO THE BORROWER/ GUARANTORS, MORTGAGOR UNDER
SARFAES|ACT AND RULES MADE THEREUNDER.

Place : Mumbai
Date : 14-08-2023

kttpa:/icholamandalam.com/news 'asetbon-notices. For details, help, procedure and ondine fraining on e-auction, prospective bidders may contact Anction
Fistus Private Limited (Cortact Person: Mr Rahess [ Prachi Trived| Conbact Mo BI24000030 / 906641248, emall il ; supparrt@auctionfocus.in
& For hather detsls on lerms and conditions please visil hitpssifanctionfeous.in/chala-lap B hips//chalamandalam. com/ news/auction-molhoes 10 1ake

IF Regn. Ma. IBS1/ 1PA-C0 L PROL L2/ A01E-2019,1190.2
AF& validupta 24.12.2023

Room 14406, Building 4B, Mew Hind Mill Mbada Sanloul |
Fam Bhau Bhogle Marg Ghodapdeay, FEL A
Murnbal City,Maharashira 400033 partm -alction

Comrmuincation Adress : 18, 3rd Floor, Dholakwala Builkdng, Foot, Murmbai 400001 THIS IS5 ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 3 (1) OF SECURITY INTEREST (ENFORCEMEMNT) RULES, 2002
Dated 7-Aug- 20023 s~
Flace-Mumiai Place ' Pune Maharashirs Authorized Offices
Dade ;16082033 For Chalamandalam Investment and Finance Company Limited

Buthorized Officer
For Fastirack Housing Finance Lid

financialexp.epapr.in Pune
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SC halts demolition drive

thegoaneveryda Facebook.com/thegoan
id @theg yday e /theg

for 10 days in Mathura

ALLEGED ILLEGAL SETTLEMENTS NEAR KRISHNA JANMABHOOMI TARGETED

PTI
NEW DELHI
The Supreme Court on

Wednesday halted for 10 days
the demolition drive being
carried out by railway author-
ities to clear alleged illegal
constructions near the Ki-
ishna Janmabhoomi in Uttar
Pradesh’s Mathura.

A bench of Justices Anirud-
dha Bose, Sanjay Kumar and
SVN Bhatti issued notice to
the Centre and others in the
matter.

Let there be status quo as
regards the subject premises
for a period of 10 days. List af-
ter one week, the bench said.

The lawyer, appearing for
the petitioner Yakub Shah,
told the bench that 100 hous-
es have been bulldozed.

There are 70-80 houses left.
Whole thing will become in-

v .
P

i N i |

T e
People stand on the debris after an anti-encroach

- -

ment drive

in an area near the Mathura-Vrindavan rail lines in Mathura.

fructuous. They conducted
the exercise on a day when
Uttar Pradesh courts were
closed, he said.

The matter pertains to dem-
olition of settlements near the
Krishna Janmabhoomi.

Earlier on August 14, the top
court granted those affected by
the railways’ demolition drive
to move the Allahabad High
Court to challenge the move.

This matter pertains to dem-
olition of settlements near the

g HOUR
halted for 10 days the dem-
olition drive being carried
out by railway authorities

near the Krishna Janmab-
hoomi in Mathura

M The matter pertains

to demolition of alleged
illegal settlements near the
Krishna Janmabhoomi

M [he lawyer, appearing
for a petitioner, told the
bench that 100 houses
have been bulldozed

Krishna Janmabhoomi in UP.
They have been there since
the 1800s...There was an in-
junction suit pending against
the notice for demolition. Un-
fortunately, the high court is
closed, a lawyer had said.

India losing
credibility
globally over
Manipur: Cong

THIRUVANANTHAPURAM
As India talks about ‘One Earth,
One Family, One Future -- the
theme of the ongoing G20 Pres-
idency -- the nation is losing
its credibility before the world,
as one of its states is burning,
Congress leader and MP Shashi
Tharoor said onWednesday.
Tharoor said that while In-
dia’s leaders talk about ‘Vasud-
haiva Kutumbakam’ -- which
means ‘One Earth-One Fami-
ly-One Future’ in their speech-
es, at the same time “what cred-
ibility would we have when one
of our own states is burning”?
The MP from Thiruvanan-
thapuram said that people
across the world who would
be reading about India would
say that humanity and harmo-
ny are required here first.
“Therefore, I would request
(Prime Minister) Modi ji to take
some action to at least salvage
our global credibility,” Tharo-
or, also a former minister of
state for external affairs, said.
He was speaking here after
releasing the cover of a book
titled ‘Manipur FIR’ penned
by Delhi-based journalist
George Kallivayalil.

Women are not subordinate

to men, says SC han

NEW DELHI

Women are neither subor-
dinate to men nor do they
need to be submissive to an-
ybody, as the Constitution
guarantees equal rights to in-
dividuals of all genders, the
Supreme Court has said in
its ‘Handbook on Combating
Gender Stereotypes’ while
terming as “incorrect” some
common stereotypes about
the gender roles ascribed to
men and women.

The handbook, which
contains a glossary of gen-
der unjust terms and sug-
gests alternative words and
phrases which may be used,
was launched on Wednes-
day.

On the stereotypes based
on gender roles, the hand-
book contains a table outlin-
ing some common stereotypes
and gives reasons as to why
they are incorrect.

On the stereotype that
“women should be submis-
sive or subordinate to men”,
the handbook said, “The
Constitution of India guaran-
tees equal rights to individu-
als of all genders. Women are
neither subordinate to men

10,000 e-buses to be
deployed in 169 cities

NEW DELHI

Seeking to enhance green
mobility, the Union Cabinet
on Wednesday approved the
‘PM-eBus Sewa’ scheme un-
der which 10,000 electric
buses will be provided to 169
cities under the public-private
partnership (PPP) model.

The scheme would have
an estimated cost of Rs 57,613
crore out of which Rs 20,000
crore will be provided by
the central government and
the remaining will be borne
by states, Union Minister
Anurag Thakur told a press

conference.

He said priority will be giv-
en to those cities which do not
have an organised bus service.
The scheme would continue
till 2037, the information and
broadcasting minister said.

Ten thousand e-buses will
be deployed under the PPP
model, he said and added
that infrastructure will also be
upgraded in 181 cities under
green urban mobility initia-
tives.

The scheme has two seg-
ments -- augmenting city
bus services in 169 cities and
green urban mobility initia-
tives in 181 cities.

>

It said the common
stereotype that “women
who are also mothers
are less competent in the
office because they are
distracted by childcare” is
incorrect as females who
have “double duty”, that
is work outside the home
and raise children, are
not less competent in the
workplace

nor do they need to be sub-
missive to anybody.”

Dealing with the stereo-
type that “women should do
all the household chores”, it
said the reality is that “people
of all genders are equally ca-
pable of doing house chores.
Men are often conditioned to

dbook

believe that only women do
household chores”.

Another incorrect stere-
otype which the handbook
highlights is -- “wives should
take care of their husband’s
parents.”

It said the reality is that the
responsibility of taking care of
elderly individuals in the fam-
ily falls equally on individuals
of all genders and this is not
the “sole remit of women”.

The handbook also dealt
with the common stereotype
that women who work outside
of the home do not care about
their children.

It said working outside
of the home has no correla-
tion with a woman’s love or
concern for her children and
parents of all genders may
work outside of the home
while also caring for their
children.

It said the common ste-
reotype that “women who
are also mothers are less
competent in the office be-
cause they are distracted
by childcare” is incorrect as
females who have “double
duty”, that is work outside
the home and raise children,
are not less competent in the
workplace.

Chandrayaan-3 completes
last Moon-bound manoeuvre

Gears up for propulsion and lander module separation

PTI
BENGALURU
India’s ambitious Chan-

drayaan-3 mission hit an-
other mark on Wednesday
when its spacecraft suc-
cessfully underwent a fifth
and final lunar-bound orbit
manoeuvre, which brings it
even closer to the surface of
the Moon.

With this, the spacecraft
has completed all of its
Moon-bound manoeuvres,
and it will now prepare for
separation of the lander mod-
ule -- comprising the lander
and rover -- from the propul-
sion module.

“Today’s successful firing,
needed for a short duration,
has put Chandrayaan-3 into
an orbit of 153 km x 163 km, as
intended. With this, the lunar
bound manoeuvres are com-
pleted. It’s time for prepara-
tions as the Propulsion Mod-
ule and the Lander Module

Following its launch on
July 14, the Chandrayaan-3
spacecraft entered into
lunar orbit on August

5, following which orbit
reduction manoeuvres
were carried out on August
6,9 and 14

gear up for their separate jour-
neys,” ISRO said in a post on X
(formerly Twitter).

Separation of the lander
module from the propulsion
module is planned for August
17, it said.

Following its launch on July
14, the Chandrayaan-3 space-
craft entered into lunar orbit
on August 5, following which
orbit reduction manoeuvres
were carried out on August 6,
9 and 14.

As the mission progressed,
a series of manoeuvres were
conducted by ISRO to gradu-
ally reduce Chandrayaan-3’s

ASW/2001/07/2023-2024

GOVERNMENT OF GOA

PUBLIC WORKS DEPARTMENT

DIVISION VIII (BLDGS-SOUTH), FATORDA,
MARGAO-GOA

0.: S(B.
Dated: 14-08-2023

(E-TENDER & E-PAYMENT MODE ONLY)

11.00 A.M.

DI/ADVT/1091/2023

1. Last date of online submission of tender 21/08/2023 upto

2. Opening of online Tenders 23/08/2023 after 11.00 A.M

For more details please contact Office of The Executive
Engineer . Works Division VIII (Bldgs- South), PWD, Fatorda,
Margao - Goa. Website https://eprocure goa.gov.in/

“Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

website https://eprocure.goa.gov.in

GOVERNMENT OF GOA
Electricity Department, Div-1V,
Margao-Goa-403601

(E-TENDERING MODE ONLY)
Tender Notice No.07(23-24) for the Work of erection of 1 no. 100 KVA DP
mounted Distribution transformer centre along with HT line for pumping
station near Rosary Church at Davorlim under Sub-Division-III, Navelim,
Division-IV, Margao-Goa has been issued and the same 1s displayed on

Executive Engineer
Elect. Div-I1V, Margao-Goa

Mask, Follow Physical Distancing,
Maintain Hand Hygiene”

DI/Advt/1100/2023

FORM G
INVITATION FOR EXPRESS5I0ON OF INTEREST FOR
M/s Ambey Vaishno Steels Private Limited

Formerly in Manufacture of Basic iren & Steel at Kolhapor, Maharashtra)
[UNDER REGULATION J36A(1) OF THE INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
(INSOLVENCY RESULUTION PROGESS FOR CORPORATE FERSONS |REGLLATIONS, 2B}

{vaitEt AN G LLIP Mo
2. | Address of the reglstersd office

3. | AL of websse

) _RELEVANT PARTICULARS
1. |Mame of the conporate debitor along (CM/S Ambey Valshng Sieels Private Limitad
| UET100GAMNMPTOO0E107

S05-4, Dempo Treda Cantre Patto Flaza Fanaji
| Ga 403001 India
wwnw.cirpa mbeyvasshno.com

orbit and position it over the
lunar poles.

After  separation, the
lander is expected to under-
go a “deboost” (the process
of slowing down) to place
it in an orbit where the Per-
ilune (closest point to the
Moon) is 30 kilometres and
Apolune (farthest point from
the Moon) is 100 km.

From this orbit, the soft
landing on the south polar
region of the Moon will be at-
tempted on August 23, ISRO
has said.

The space agency’s chair-
man S Somanath recently
said that the most critical
part of the landing is the pro-
cess of bringing down the
velocity of the lander when
it begins its descent from a

Thursday August 17, 2023

TR R S OF VEE

-

FERNANDES WIFE OF LATE. LUIS
FERNANDES R/O, H.NO. 305, NEAR
ST. ANNES CHURCH SILVANAGAR
PONDA GOA 403401 WOULD LIKE TQ
TRANSFER THE (HONDA AVIATOR
BEARING REG. NO. GA-05-C-5827
ON MY NAME. ANY PERSON HAVING
ANY CLAIM OR OBJECTION IN THIS
REGARDS SHALL INTIMATE TO THHE
RTO, PONDAWITHIN 15 DAYS FROM
THE DATE OF PUBLICATION OF THH
NOTICE.
SD/-
RUZARIO MAGDALINA LOUIS
FERNANDES

Motice is hereby given to the pubdic in
general that my clients, Mr. Senan
Francis D'Souza and Mrs. Deirdre
Ann ['Souza; residenis of house no
156, ‘The Landmark’, Ranghavi
Estate, A P. Dabalirm, South Goa, Goa
are the onky and universal helrs of Mr.
Valens Peler Anthony D'Souza who
passad away on 26.04. 2020 and Mrs,
Mary Josephine [Souza who passed
awayon 10,12 2014, in Membai

Any parsan's who wishes to contest
e aforesaid claim may o 50 In
writing to the undersigned within 7
days of publication haraaf.

Vasco da Gama

171h August 2023 Sdi-

(Ms. Audrey E. Vales)

Advocate and Makary

42 and 43, 2nd Flooe, Apna Bazear,
Vasco da Garma, Goa 403802,

ENTERTAINMENT SOCIETY OF GOA
Maquinez Palace, Old GMC Precinct,
Campal, Panaji-Goa.
Ph: 0832 2428111 Fax: 0832 2428000
Email 1d :- info@iffigoa.org
Ref n0:ESG/PR/23-24/Roadsafety/8388 Date:1 6 -08-2023

Road Safety Awareness Clip Competition

Office of the Directorate of Transport, Govt. of Goa is organizing
State level video clip competition. The theme for the competition is
“Road Safety Awareness Clip Competition”. The Entertainment
Society of Goa will be the executing agency for the same. Date of
registration form submission is on or before 21-8-2023 and Date of
film submission 1s on or before 15-9-2023. For details please visit
WWW.e5Z.c0.1n

Chief Executive Officer
Entertainment Society of Goa

DI/Advt/1096/2023

Mask, Follow Physical Distancing, Maintain Hand Hygiene”

4. | Details of the place whene the

| majonty of fived essets are located
o | The installed capacity of main

| producks” services

Lard messuring 8454 Sq, meter at B-71, Kaga
| MIDGC, Bolhapur sub-district Barveer at Balbagur
Thie Tackory i 81 the desmantled stage withoul
ary Plam and machinery, The siriciure s in
dilagicated conditian, Therefore, the installed
| _ L _|‘:F.||'.ﬁ|:||::.' BT present ig ML
[ 5L;||mnr-13.- and value of main producis o1l
gerviees 506l in kast financisl year |
7. |Number of employess; warkimen 1 ]
8. |Further detalls including last avaable | This infarmation shall be made available by RF,
financial statemants (with schedules) | on request through mail;
of two vaars, lists of creditars, cirpambeywaishncE grmail com
| redervant dates for subseguent events
(of the pmcess am: mibible at:
. | Eligitidity for resolution applicants
ureier seclion 250200 ol the Code
% availahle at

Datailad irvitation tor Expression of Inerasy

InGluding efigitdlity will be made aallabie on

request through at mail id :

cirp.ambayvalshnod grail com

The sakd infoemation i also aveiable in tha
| pffiza as mentioned in point no. 8,

10, Last date for receipt of axpression 07-Gep-2023
|of mterest |

11 Diate of sswa of provisona list of 18-Sap-2023
| prospective resolution apglicarts |

12 Last date far submission of 22.50p- 2023

__{objections o provisonal |5t
13 Proeass ermsail i bo submil B0

Cir A Eya s nll grnail o

COMUNIDADE OF COLVALE

St. Francis of Assisi Church, Colvale, Bardez, Goa 403513

Ref. No. MC / COLVALE / 2023-24 | 294

Date: 8/8/2023

The above mentioned Comunidadeis hereby convened for an Extra Ordinary
General Body Meeting as on 10.09.2023 at 10.30 A.M. in order to give its
opinion on the Agenda mentioned below.

AGENDA

1. Inorder to discuss and decide on file no. 1-03-2023-ACNZ/2023 applicant
Miss Priyanka Vinayak Volvoikar, Resident of H. No. 104/1, Hanumant Waddo,
Ecoxim, Pomburpa, Bardez, Goa. Applied land name Lote No.____ Sy.
No. 47/1 (Part) Plot No. 01 situated at Village Colvale of Bardez Taluka and
belonging to Comunidade of Colvale area 398 sq.mtrs.

GOVERNMENT OF GOA
ELECTRICITY DEPARTMENT

OFFICE OF THE CHIEF ELECIRICAL ENGINEER
CONTRACT SERVICE CELL

Following Tenders are published -

existing overhead 11KV line of Naveli feeder from
220/33/11KV Amona Sub-Station to underground cable
network in the jurisdiction of Sub-Division-11(R), Sankhali,
Division-V, Bicholim.

2) Tender No. 52(2023-24)/CSC: Work of providing additional
33KV outgoing bay along with associated equipment’s at

Mano] Kamar Mishra

Regalution Pralessiona

Ambey Yashno Steals Private Limited

IPRegn. Ma, IBE/IPAD0L AIPPOLIE2/2018.2010,/,41002
AFAvalid upto 24122023

RFraam 14068, Building 48, Mew Hird Wil Mbada Sankul
Ham Ehau H-"IEIElE Marg Jahodapday,

Murmbaa City, Maharashtra 400033

Comvmuincation Address 2 15, 3rd Fleor, Dholakw'aka Buikding, Fort, Mumbai 400 001
Diarte- 17 -Aug-2023

Flace-Mumbai

height of 30 km to the final R
landing (position), and that | [~ OFFICE OF THE CIVIC REGISTRAR CUM |
the ability to transfer the SU@?fg?:ﬁ{:%%ﬂ%ﬁﬁ'f&nrfam_m
spacecraft from horizontal to DIVISION AT PANAJI, GOA

vertical direction is the “trick

NO.CRSR/TISWADI/NOT/719/2023
Dated: - 14/08/2023
we have to play” here.

NOTICE

Smt. Maria Aquila F. Araujo, Joint Civil Registrar;
cum Sub Registrar and Special Notary (Ex-
-Officio) of Tiswadi Judicial Dsvision at Panaji
-Goa In accordance with the Section 346 (Il) of;
"The Goa Succession Special Notaries and
Inventory Proceeding Act, 2012", it is hereby
made public that by a Notarial Deed of
Succession dated 09th August, 2023 recorded
before me in Book No.761 of Notarial deeds at
page 82 onwards the following Is noted:-

That Smt. Nita Singbal alias Nita Sadashiv
Singbal alias Nita Giu Naique Batcar expired
on 31/01/2022 at Flat No D-3-2,Block D,Sabnis
Monarch Il Kerant, Caranzalem Goa, without
any will/ testamentary disposition and leaving
behind her husband Shri. Sadashiv Anant
Singbal alias Shri. Sadassiva Ananta Sinai
Singbal alias Sadashiv singbal as her half
sharer or moiety holder and as her sole and
universal heir her only son Mr. Shakeel
Sadashiv  Singbal married to Mrs.Mrinal
Shakeel Singbal alias Mrinal Jayant
Mulgaonkar and that there are no other
persons who as per prevailin law in force who
may be preferred to the aforesaid heirs and
who may have better claim or title to the estate
and assets left by the said deceased smt.Nita
Singbal that they the declarants have perfect
knowledge of all these facts which inter alia are
public and well known and that they do hereby,
affirm and confirm for all legal purposes that
the aforesaid half sharer or moiety holder and

CHANGE OF NAME

I, SATEJ SANDIPA GAUNCO
DESSAI Rio. F. Mo. G-4, B-
Block, Anfrix Manor, Opposite
M.5.0, Dabolim, South Goa
403801 have changad my minor
Son's name from SHAURYA
SATEJ DESAIl to SHAURYA
SATEJ GAUNCO DESSAI
Hereafter in all his dealings &
documents, he will be known by
the name SHAURYA SATEJ
GAUNCO DESSAL

LTI ' Adls

Mullam  Ussein

| Mr.

|\/| uzavo r, R / 0 H . N 023 , legal heir is the sole and universal legal heir of
. . the dceased estate leaver and beside him ther;

N agamas) id Curti , Ponda , is no other person or persons who as per law,
may have preference over them or may concur

Goa - 403401, have along with him to the estate / inheritance left by

the deceased person and besides that there
does not exist any other person or persons
who according to the prevailing law in force in
the State of Goa may have a legal right of
Succession or would prefer in the said
succession or would concur to the inheritance

changed my Father’s name
from MULAM MOMOD
MUZAVOR to XEC MAMOD

MUSAVOR as per birth left behind by said deceased persons.
; - ! Any person having objection to this deed may
hereinafter in all the file in this Office within one month from the date

of its publication.

dealings and documents, sq.

he will be known as XEC Seal S(ngiirgmgiua(g%afﬁé%
MAMOD MUSAVOR. P awadi. PanafiGoa
PUBLIC NOTICE

Iembers of the public are heraby notifiad that my clients intend to purchase from
Mr. Norman Joseph Dias, presently residing at Flat No, B/3, Patima Apartment, First
Floor Ceaser Road, Andhen (West), Mumbai 400058 all that Flat bearing No. 5
described in Schedule Mo, 1| siteated on the second floor, admeasuring 111 sq. mis. of
built up area respectively, hereinalter referred to as the * SAID FLAT" in & building
called “SHALOM Nl APARTMENT" Lakeview colony, Road-1, Miramar Panaji, better
described in Schadule No. | and hereinafter referred to as the “5AI0 PROPERTY",

The said Mr. Morman Joseph Dias had purchased the “SAI0 FLAT®, vide Deed of
oale dated 23:01/2001 before Sub Registrar of lIhas /Tiswadi and registered under
Registration number 471 at pages 43 to &9 of Book No. | of Volume No., 1917 dated
13/02/2008 of lihas /Tiswadi and ragistarad undar number PNJ-BK1-647-2022 on
11.03.2022, and Mr. Norman Joseph Dias  have representad to my clients that he is
the absolute owner in possession of the “SAID FLAT" and that he has full power &
authority 1o sell, convey & transfer the “SAID FLAT unto my clhents 5o as to vest full
ownarship rights in them.

Any person(s), financial institution(s), Bank(s), Corporation(s), Company, Society
and/or any other legal entity(s) having any title, right, Interest, claim, lien, charge or
any encumbrance in or upon the "SAID FLAT" and conseguentty having amy
objection/s to the proposed sale of the "SAID FLAT, is/are heraby called upon fo
submit such objection/s with the documenis in proof of such claimis) to my office,
within & perod of 10 (Ten) days from the date of publication of thes Nobce, failing
which it shall be presumed that no person(s), fingncial institution{s), Bankis),
Corporation(s), Company, Society and/or any other legal entity(s) has any title, right,
interest. claim, lien, charge or any encumbrance In or upon the “SAID FLAT" or amy
objection to the proposed sale of the *SAID FLAT™ to my clients failing which my chient
shall presume that the same stand waived/relinguished and my clents shall procaead
to conclude the fransaction of purchase of the "SAID FLAT".

SCHEDULE I
(Description of the SAID PROPERTY
ALL THAT Plot No.47, admeasuring 483 sq mits. of the (1) property known as Agracem
Xetta, described in the Land Registration Office of lihas at Panaji under No. 6799 at
pages 83 of Book B-18 (New) and inscribed under No.25914 of Book G-40 at pages
45 m the names of Luis Miguel do Rosano Abreu aliaz Miguel Ferreira Abreu, bacheahor,
Ana Maria Deffing Bertha alias Berta Delfina Ferreira Abrevu. spinster, Ana Maria Alba
Olinda alias ana Maria Alba Qlinda Ferreira de Abreu, married to Jorge Alberto de
Gouvia Pinto and Branca Neta Ana Maria Ferreira de Abrel alias Neta Ferreira de Abreu,
spinster, which is bounded on the East, West, North And South by the coconut bunds
of tha heirs of Luis Miguel de Abreu and registered in tha Taluka Revenue Office (Matriz,
Predial) undar No.131 and (i) another property known as Sattpan or Pond, described in
the land Registration oifice of Hhas Panaji under number 24508 page 277 overleal 1o
words page 279 of book B-28 old and inscnbed in the name same book under MNo_ 18,
pages 278 in the name of Miguel Vincent De"Abreu. is bounded as follows: On the
North : By internal road., On the South : By plot No.15, On the East ; By the property
betonging to Berta Abreu and Mariano Abrau, On the West : By internal road,
Schedule No.ll
(Description of the Said Flai)
All that three bed room Hat (Pent House) bearing Mo. 5, admeasuring 111 50 mis
together with the exclusive attached /adjoining open terrace situated on the second
foor of the building known as Shalom Il Apartment, Lake View Codony, Road |,
Miramar, Panaji. Goa, constructed on the said plot along with its undivided, rights, title
and imterest in the said plot describad in Schadule-1
17/08/2023 Sd/-
Adv Runal Shet Divkar
Office no 532, Gera Imperiwm Star, Patio Panaji Goa, 403001

E
£
e
| s

| My

VILLAGE PANCHAYAT SURLA

SURLA, Tal. BICHOLIM, Dist.- NORTH-GOA, GOA
Email ID v.p. surla.in @gamil.com Phone No. 9284353189

1) Tender No. 51(2023-24)/CSC: Work of conversion of]

Ref. No.VP/SUR/BICH/Tender Notice2022-23/549

NOTICE INVITING TENDERS
The Sarpanch of V. P. Surla-Goa invites sealed percentage rate tenders from the eligible Contractors from the approved list of PWD/CPWD/Railways/MES for the execution of
below works on or before 25/08/2023 upto 10.30 am to execute the below mentioned works:-

Date:- 14/ 08/2023

2. Application received from Franciscan Brothers of Duler, requesting access
of proposed road of 3 mtrs wide and length 207 mtrs from Survey No. 66/0
which belongs to Comunidade of Colvale to property under Survey No. 90/1
belonging to Society of Franciscan Brothers. Total area of roadis 621 sq. mtrs.

3. Inscription book of Jonoeiros belonging to Comunidade of Colvale from
year 2004 till 2020 has been destroyed by white ants. Gaunkars /Jonoeiros
arerequested to register their names in the office of Comunidade of Colvale
at Colvale.

4. Application received from Ramdas M. Nayak, a road contractor requesting
area of 1500 sq. mtrsin Survey No. 100/2 on temporary lease for parking
heavy machinery.

Therefore all the components / Jonoeiros /| Gaunkars of the above
Comunidade of Colvale are requested to be presenton the day, time and
place for above purpose.

Division-XVII, Mapusa.

Date: 16/08/2023
Place: Panaji, Goa

33/11KV Mapusa Sub-Station and Supply, Erection, Testing
& Commissioning of new 400sq.mm. 33KV underground
cable from 33/11KV Mapusa Sub-Station to 33/11KV
Anjuna Sub-Station via proposed 1 x 20MVA,33/11KV|
Badem Sub-Station in the jurisdiction of Sub-Division-II,

3) Tender No. 53(2023-24)/CSC: Work of conversion off
overhead old 11 KV line to 11KV insulated conductor of]
Nagargao feeder from Valpoi Sub-Station to Bandirwada
Village under Infrastructure Development Feed.

Sd/-

Sr Name of work Estimated| EMD inRs.| Time | Class &category of Contractor| Cost of
no amount tender
As per old As per new P
. . : . orm
registration registration
01 | Reconstruction of retaining wall from Agnelfernandes house to udavbarve house at Rs. 9576/- 90 IV RBLD V RBLD 2000/-
Dignemsurla under GIA FUND 478813/- Days
02 | Reconstruction existing road from Main road near ferry point to Hazarat Peer Saheb Rs. Rs. 9660/- 90 IV RBLD V RBLD 2000/-
Dargah in ward no | Village panchayat surla under GIA Fund 482954/- Days
03 | Providing and laying of shot blast pavers from main road near sateri temple to Sagun Rs. Rs.9593/- 90 IV RBLD V RBLD 2000/-
Bayekar house leading towards Ganpati Visarjan Point in ward no.04 Bayem in VP Surla] 479604/- Days
under GIA(ST) Fund

Terms and conditions: 1. Last date of receiving application 25.08.2023 up to 10:30am along with cost of tender form (non-refundable) 2. Date of issue of blank tender form
28.08.2023 up to 11:30 am 3. Date of receipt of sealed tender 30.08.2023 up to 12:30 pm and will be opened on 30.08.2023 at 3:00 pm. Application for issue of tender form
shall be accompanied wit. A. Attested copy of valid registration certificate of the contractor in the concerned category of work.B.Attested copy of PAN card. C. Copy of valid
GST registration Certificate and acknowledgement of Up to date filed returns with ARN (Application Reference Number generated on GST common portal.D. Declaration of the
works in hand shall be submitted with detailed list indicating the present status on Rs 50/- Stamp paper(however tender form will not be issued to the person who has woks
in hand more than four times the tendering limit).EMD shall be in form of Demand Draft / Deposit Call Receipt (DCR)/Pay order from Nationalised or Scheduled bank drawn
in favour of The Sarpanch, V.P. Surla Payable at Village Panchayat Surla.The contractor shall quote the tender excluding GST & GST as applicable shall be paid separately on
total value of work executed. For the tenders/Items of tender in case of being quoted abnormally below i.e. 20% below the estimated cost, than the contractor shall furnish
on demand an additional performance security in the form of Bank guarantee from National/Schedule Bank for that amount which is worked out as difference between

Sd/- Manuel V. Paul
President
zpaper . thegnidds si€tvale

Sd/- Uday Mandrekar
Clerk / Escrivao
Comunidade of Colvale

DI/ADVT/ 1088/2023

“Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

Chief Electrical Engineer

assigning any reasons is reserved.

quoted amount and reasonable Amount reduced by 20.00 %.The tender form will be received along with EMD in D.D. Right to accept or reject any or all the tenders without

(Vishranti D. Surlakar)
SarpanchVillage Panchayat SurlaBicholim-Goa.
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NASHIK ENGINEERING CLUSTER { MEC), Nashik invitas tonder
from reputed bidders for “Salz of Kirlosker make Motor Generator
Set Tor carrying out Induced Over Violtage withstand Tesis on
transformers upto 250 KVA an “As & where 57 basks. Interasted
parties should submit tender bid (Tender no. 220) at our
reqistared office latest by 30/08/2023 befora 1 PM.

For complete details visitour websie OR Confact.
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Office of the Executive Engineer, SEEE. Dt s T P s,
Public Works (West) Dlvlswn. Sangll GOVERNMENT OF MAHARASHTRA
ad 5 Public Works Division Nanded
- - b E-TENDER NOTICE NO. (29) FOR 2023-2029
= E - TENDER NOTICE NO. - 36 for 2023-24 E—w_'\ders far 02 I\":lorks in 8BD form are irviled by the Executive
N Executive Engineer, PW. (Wesl) Division, Sangli, on behaii of Public Engineer PW.Division Nanded (Phone No.02462-253711) fom the
E regisierad contractons in appropriala class of Public Works departimant
= 7 Works Department, Govt. of Maharashira, Invites offers cn e-lender platform. b bnipsbednbhalddnudisimandienitialn,
w—| The tender forms can be downinaded from Govi. of Maharashira, website 1. Th 2 = Fih mrlcs m As 00
| nttp:/mahatenders.govin. The Execulive Engneer, PW. (Wesl) Division, L e Wk e IO ) e e
& o Sangli resarvse right to accapt or raject any ofier. Conditional offers will nat be 'Hk;.:’ do::ilrm . m's :" LA .’I"h o ﬂ‘;‘: '|$ =
L istrations of Contractor with PWD not required “E wlehgsi'l:- . Also, all the changes wil be made availatle on
& Ef- Nama of Work Est‘maled Remark com
i No. Cosf htwe.).l’mahawndus govin Sk
1T £ with widering of road from s DL; = orks v e
| 1. |Imgrovement with widering of roa | frem . DGIPR/2023-2024/2868 Fublic Works Division, Nanded
s MDR 48 fo Pimpari bu Kaledhon Lo district
E| border MOR 48 KM 3/500 TO 7/100 Tal:-Atpadi, GOVERNMENT OF MAHARASHTRA
35 {Dist-Sangll : . Public Works Division Nanded
<2 |Improvements & Strengthing of road from Pimpni |317.37 E-TENDER NOTICE NO. (25) FOR 2023-2024
(Kn.) Kauthali o join SH 151 road OCR. 149 E-tenders for 02 Works in SBD form are invited by the Executve
___|KM 0i00 to 8/800 in Tal-Atpadi, Dist- Sangli. Engineer PW.Divislon Manded (Phene No.02482-253711) frem the
-| Peried of download | From .- 171082023 to 31/6/2023 registerad cortractors in appropriate class of Public Works dspariment
of Tenders of Govt.of Maharashtra for the improvement in Dist. Nanoed.
| Pre-Bid Masting 22/08/2023 Time 12.30 hrs. In the offica of the Chief 1.The lender coets of the ahove warks ars more than Re.1.00 crores.
[ Enginger, P W. Region, Pune (online] 2. All information related to this tender is made avaiiable on the
| Opening of tanders | Date :- 01/08/2023 Supnrint@nding Enginsar mlimﬁn; webste Also, all the changes will be made available on this
| Tii 15.00 wabsita.
E,‘—? T /- www.mahapwd.com
E| (M.S. Kulkami), Executive Engineer, hitpszmahatenders.gov.in ik
E_: Public Works (West) Division, it Bl aai
;| DGIPR 2023 Sangli. DGIP/2023-2024/2670 Pubilic Works Division Nanded
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= NOTICE FOR ENVIRONMENTAL FUBLIC HEARING
As per Miniswy of Emimnment & Fores, Govi of India
Nodfcalin ded. 14022008, Mis. Vasudha Aloys P Lud,
have raquestad hafiacashia Pollulion Conired Board, 1o
eonoust putiic heering from Emdamnmental angla foe ther
Proposad Expansion in Production of TMT Bars from 5,000

Propomad Capacity 30,000 MTM projact beation al Gat No. 86,
Vilaga Khadgaon, Tal. Badnapur, Disl Jalna Maharashira &1
affected parsans including bansfids rasdents, Environmantal
groups & othane located nesry the project aite can participate
inthe pubic heanng.

from the date of publization of fis notica
Sub-Regloral Office,
Manarashira Polution Contiol Board,
Piot No. P-31 & P-32.
Addticnal MIDG Phass-il, Jains, Dist Jalna.
Emal- srojsinadimpeb.gov.in, Weoste- www.mpch.gov.in

Public Hearing o be conducted at-(Proposed sile).
Wanue:  Mis. Yasudha Alloys Pt Lid.,
Gat to, 86, Village Khadgaoen,
Tal. Badnapur, Dist. Jeing,
Dale ol Public Heaifng: 21/09/2023
Tme ol Publc Haaring: 11:00 am

{eaturas al the project both in English and Marathl and alher
inlormatinasiocuments ars avalable at the ollowing ofices.

1) District Gotlector, Jaina,

2) Zitta Parishad, Jakha

3) District Incusties Gentra, Jains,

4) Munispal Counall, Jains,

5) Jeing Muncipal Corporaiion, Jeing.
&) Offica,

T, & Dist

Jedna,

7) Sub-Ragional Office, Maharashira Pelluion Cortrl Board,
Jelng,

B) Regional Offizer, Maharashtrs MPCH, Plot Mo, A-4/1, MIDC
Chikathana Aurangabad

#) Maharashira Pollution Contral Board, Kalpatan Poird, 2nd,
3rd & 4th Floor, Sion Matunga Scheme Road Me. 8, Sion
{E), Mumkal - 400 022

10) t D
Mantralays, Mumbai-32.

11) Regional Offica, Ministry Envircnmert, Forest 8 Climate
Change, (WCZ), Ground Floor, Eaat Wing, New Eecratarat
Buildrg, Clvil Linas, Nagpur.

Al the corcorned persors will ba previded ascess to the

of Mak

the above mentioned places,

Sdt
B M. Kurmude)
Sub-Aeglonal Cificer, M. P. C. Soard, Ja

Suggestiang, views, eommanis of tha puble tan ba filed at tha | -
Iollawng addrass in wriling batera date of said public hearing [~

Oral ard wiilien SWIUHE an a0 be presenied durm the| =

Executive Summary of the Projest during the office hours at oll | -

JATM 30 30,000 MTR and New MS Blilets Manufacturing Unitof { =

Caoples of the Execulive Summary conlalning the salent| —
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